FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
MARGDARSHAK FINANCIALSERVICES LIMITED

(offers income generation loans to women brrowers under the JLG model,
home improvement loans, MSME loans and clean energy/product loans.)
AT LUCKNOW, UTTAR PRADESH-226019
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along | MARGDARSHAK FINANCIAL
with PAN & CIN/ LLP No. SERVICES LIMITED
CIN: U65921UP1996PLC019924
PAN: AACCC2497E
2. Address of the registered office 118, Dayal Farms, Ganeshpur-
Rehmanpur, Chinhat, Deva Road
Lucknow — 226019, Uttar Pradesh
3. URL of website No Website
4. Details of place where majority of fixed | No Fixed Assets known.
assets are located
3 Installed capacity of main products/ | No business activity is going on.
services B
6. Quantity and value of main products/ | MFSL offers income generation loans to
services sold in last financial year women borrowers under the JGL model,
home improvement loans, MSME loans
and clean energy/products loans.
(As of now company is not going
concern)
7. | Number of employees/ workmen NA
8. Further details including last available | Last available Balance Sheet as per ROC
financial statements (with schedules) of | is for the FY 2018-19. Further details
two years, lists of creditors are available | have not been provided by the
at URL: suspended management.
9. Eligibility for resolution applicants | [ Parameters | Eligibilty
under section 25(2)(h) of the Code is || Initial Money of | Refundable
available at URL: Deposit to | amount (non —
submit interest bearing)
Expression  of | of Rs. 5,00,000
interest to be deposited
along with EOI
'in the form of
DD/RTGS /
Bank Guarantee
Refundable Rs.  50,00,000
Earnest Money | (Through




Deposit  (non- | Demand Draft)
interest bearing) | along with
along with ‘ Resolution Plan

Resolution Plan

Tangible Net | 3,00,00,000
Worth
10. | Last date for receipt of expression of | 24.01.2026
interest
I1. | Date of issue of provisional list of | 03.02.2026
prospective resolution applicants | -
12. | Last date for submission of objections | 08.02.2026
to provisional list
13. | Date of issue of final list of prospective | 18.02.2026
resolution applicants
14. | Date of issue of information | 23.02.2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants -
15. | Last date for submission of resolution | 25.03.2026
plans
16. | Process email id to submit Expression | cirp_mfsl@efficaxindia.com

of Interest

Note- Communication to any other email
ID shall not be entertained

EFFICAX RESOLUTION PROFESSIONALS PVT. L

DIRECTOR (ANFDRISED SIGNATO

Efficax Resolution Professionals Private Limited (Resolution Professional)
Through Rakesh Kumar Jindal (Authorised Representative)
For M/s Margdarshak Financial Services Limited

IBBI/IPE-0153/IPA-3/2023-24/50063

IBBI Registered Address: D-2020, Twin Hallmark, Sector 19A,
Koparkhairene ,Navi Mumbai, Maharashtra ,400709
Correspondence Address: 70D, Third Floor, Pocket A,

Vikaspuri Extension, New Delhi-110018
Email Id: cirp_mfsl@efficaxindia.com,
AFA Valid up to: 31.12.2026

Phone Number- 9560464525

Place: Delhi
Date: 08.01.2026
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Kasnmir, India E: Info@kbmail.com; W: www.|Kbank.net |

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MARGDARSHAK FINANCIAL SERVICES LIMITED

(offers income generation loans bo women brewers under the 1LG madel,

e improvement [aans, MSME loans and clean energy,” product loans. )
AT LUCKNOW, UTTAR PRADESH-226019
[ Under sub-regulation (1) of reguiation 38A of the Imsolvency and Bankruplcy Board of India
[Insedvency Resslution Process for Cerparate Persons) Regulatians, 2016)

BL RELEVANT PARTICULARS
| 1. | Mame of the corporate debfor MARGDARSHAK FINANCIAL SERVICES LIMITED
abiong with PAN & CIN/ LLP Mo CIN UGS ILPISSEPLEOTI9524
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| 118, Daval Farms, Ganeshpur-Rehmanpur,
Chanhl, Deva Rosd Liecknow - 228010
| Littar Pradesh

| 2. | Address of the registered affice

'!- .IF-tI ol -.'.-|'I:|'-.|'|*- _I".Irl '|.".'|:I|:_;il:|__-

4. | Details of place where Mo |:|- o Mo Fied Assels BEnown.
et o T e LT | o

B |I'r5[a||E'I:| Capac Ir:. of rsin Mo Daasiness F.lf!tl'.-l’.:.' 15" Bl i

| products) senvicas
& | Guanlity and-value of main
products, servicas sald in lasi
financial wear

| MFSL offers income Eenaration Bans o wormen
borrresns under the 1GL model, hame
imprasenent lnans, MEME Inang and dean
E'I'IE'TI;'.-'." products lnans.
| _!.ﬂ.'-:_-:;:' Fhek' GO Ty 15 fd E:_II_iIIH EOH e
| "‘.-Lr"'IE-EI o "-'I1|.'I|l:l!.‘=E5-.-' WOrE s ] M
Further details including st Last svarilabli: Balkince Sheet g5 por ROC 5 for
ayalliaide financad E'SIZE'I""I-EI'IE- the P A &-1%9, Further detalls have not been
(with schodubes) of teo vears, Bsts | prowvided by the suspended rmanagErient,
o creditors are availlable at URL:
| 9, | Eligibéfity for rescdution applicants

LA

Farameters

Eugrmm

wnder gaction 2842 %h) of the Code
= available at URL:

Endteal Wb of
Deposit to submit
Expression ol inleress|

Refundable A
{nan -Interest bearing)
of A, 5,000,000 fo be

mir

oepdsited song with
EQH i the fonm of DO
RTGES ¢ Bank
{Guarantea
Fs, S0000, 000
{Through Demand
Diraft] adong with
Resoiution Plan

Refundalse Earnest
toney Deposit

inor-interest bearing)

along with Resalution

Fhan

Tangible Mat Warth

| 20.00 2026

3,00.00. 0O

ify.) Last date for raceipt of expression

| o Erferresd

11| Date of msue of proviseonat llstof | D302 2006
| prospective resolution applicants |
| 12 Last date for submission of 08022026

| obfections to provisional list
i Date of Baue of final kst of
| prospectaee resolution applicants
14, | Date of BEsue of mlormsatgn
memoranium, evaluabion matn
andd refuesl for resolution plans to
| prospectae resolution applicants
150 Lask e for submission of
] nES LT FI|EI'IF.
16| Pracess email id to submit
Exprecsion of infaras]

[18.02.2026

[=
Lk

| ?3.02.2026

| 25.03.2026
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Efficax Rasalution Professionals Priviate Limited (Resgiution Professianal)
Thicugh REkesh Kumar Nndal (Authorlsed Beprasentative)
For M/s Margdarshak Financial Services Limited
IBBIIPECS3/1PA 3/ 202324/ 50063

188l Registered Address; D-2020, Twin Hallmark, Sector 104,
Hoparkhairens Mavi Mumhbai, Maharashtra 4007049
Correspondence Address: TOD, Thifd Flaos, Packet A,
Vikaspuri Extansion, New Delki-110018

Ermegeil lel: cirp_mifsl@elfcaxindia, cam,

AFA Valid op toc 311220286

Phone Number- 95504845235

Placs: Dethi

Date: 08012024

Lucknow
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